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CENTRAL ADMINISTRATIVE TRIBUNAL
AHMEDABAD BENCH
0.4. NO, 05/92
TTA-NG,
DATE OF DECISION 27 «8.98
Paschim Railway Karmachari ParishadPetitioner
& Orse
Mr. Ke.B.Pandya _________Advocate for the Petitioner (s)
Versus
_Union of India & Ors. 7 __Respondent
&:Irv.iN. S.Shevde. __Advocate for the Respondent (s)
CORAM
The Hon’ble Mr, VeRadhakrishnan H Member(A2

The Hon’ble Mr. Laxman Jha Membe r (J)
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JUDGMERNT

1. Whether Reporters of Local papers may be allowed to see the Judgment ? o,

|

¥
]
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2. To be referred to the Reporter or not ?

3. Whether their Lordships wish to see the fair copy of the Judgment ?

4. Whether it needs to be circulated to other Benches of the Tribunal ?
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Pashchim Railway Karmachari Parishad,
A Registered Trade Union presenting
this application through :

Tts Joint Divisional Secretary,

Shri H.J.Gupta,

A/49, sant Kabir Nagar,

Akota,

Baroda 390 005,

Representing Following Workmen :-

1. Ghomsingh Siptia,
2. Magan Manna,

s Tera Kala

4. Bhodu Dalsukh,

5. Kaloo Mansukh,

6. Sakra Bhurka

7. Mansing Jeeva,

B Balu Ghomsingh,

9. Pratapsingh Narsingh,
10, Dipsingh Mania,

11. Sona Kala,

12. Somla Bhurka,

13. Jaysingh Mania,
14. Somji Senghji

15. Chatur Jeeva,

16. Abhesingh Mansingh
17. Radu Moti,

18. Dipsingh Badar,
19. Gambhir Dalsukh,
20 , Parvat Dhira,

21. Magan Bhaika,

22, Bhudhar Parwat
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23. Dhana Gena,

24. Gopsingh Dhula,
25. Lassu Dhansukh,
26. Nana Sayeba,

27, Jodia Mana,

28. Sabur Chhagan,
29. SAkaria Bhudhia,
30. Sabur Punia,

31. Mala Moti,

( Advocate s Mr.K.B.Pandya ) eeee Applicant
VERSUS

1. Union Of India & Ors.

General Manager,
Western Railway,
Churchgate,
Bombay 2 400 020,

Divisional Rail Manager,
Western Railway,

Pra tapnagar,

Baroda.

Divisional Engineer (South),
Western Railway,

Pratap Nagar,

Barogda.

Permeant Way Imspector, (BG):
Western Railway,
Bharuch.
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M/s M.S.Malik Bros.,
Railway sStation,

Nr. Foot-over Bridge,
Bharuch s 392 001.

(Advocates 3 Mr.N.S.Shevde ) .... Respondent

ORAL ORDER Date : 27.8.98

0.A./ 05/92

Per : Hon'ble Shri V.Radhakrishnan : Member (A)

None present for the applicant.

Dismissed for default. No Costse.
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(Laxman Jha) (V.Ra
, .Radhakrishnan)
Member (J) Member(A) .
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